Central Administrative Tribunal
Principal Bench, New Delhi

CP No0.100/2019 in OA No.813/2014
New Delhi, this the 24th day of January, 2020

Hon’ble Mr. S.N.Terdal, Member (Judicial)
Hon’ble Mr.Mohd. Jamshed, Member (Administrative)

1. Delhi Flood Control Mazdoor Union
Through its President,
Sh.Uday Vir Singh Yadav,
Aged about 55 years,
Office at H.No. 4, Street No.1,
Karkardooma Village, Delhi-92

2. Beena Rani
W/o Sh. Dinesh Kumar
Aged about 53 years
R/o H-59 B Dilshad Garden Shahdra,
Delhi-95

3. Neela Bhalla,
W/o Sh. Anil Bhalla,
Aged about 49 years
A-5, 191-B, Janta Flat, Paschim Vihar,
New Delhi-63

4. Nirmal Vats
W/o Sh. Hari Shankar Vats,
H.No. WZ-216, Gali No. 13,
Hastsal Road, Uttam Nagar.

5. Shashi Rikhi
W/o Sh. Yogesh Rikhi
Aged about 50 years
H.No. 297, Hakkat Nagar,
Near Kingsway Camp, Delhi-10009

6. Anjna Kapoor
W/o Sh. Sanjay Kapur,
Aged about 45 years
182 Galib Apartment, Pitampura,
Delhi-34

7. Mahesh Chand Gupta
S/o Late Sh. Leela Dhar
Aged about 48 years
H.No. 754, Pocket 6-1, Sector-2,
Rohini, Delhi.

8. Rajni Gauri
W/o Sh. Jugal Kishore,
Aged about 50 years,
H.No. 226 Ist Indra Vihar,
K.Camp, Delhi-09.



10.

11.

12.

13.

14.

15.

16.

17.

18.

Rajwati

W/o Sh. Kumdam Lal

Aged about 50 years,

E/16/15, Sector-8, Rohini, Delhi-85

Sh. Kunwar Pal

S/o Sh.Man Singh

Aged about 56 years
Village & PO Shouram,
Distt. Muzzafar Nagar (UP).

Sh.Ramveer Singh

S/o Shri Hari Singh

Aged about 57 years

Vill Pipla Band Puri

PO Pilkhuwa Distt. Hapur (UP).

Dharmbir Singh

S/o Sh. Chandan Singh

Aged about 51 years

H.No. 1787 Gali No.11 B Swtenter Nagar
Narela, Delhi-40.

Sh.Raj Singh

S/o Sh.Ghan Shyam

Aged about 52 years

H.No. 190 Bakkarwala, Delhi-41

Birham Singh

S/o Sh.Sahamal Singh

Aged about 60 years

H.No.B-2 Main Karawal Nagar Road,
Dayalpuri, Shahdara, Delhi-94.

Anil Kumar

S/o Sh. Ishwan Singh

Aged about 51 years

C/645 LIG DDA Flats East of Loni Road,
Shahdara, Delhi-93

Rajender Vashistha

S/o Sh. Mange Ram

Aged about 53 year

Village & PO Mamana Distt. Panipat,
Haryana.

Narender Kumar

S/o Sh. Tara Chand,

Aged about 59 years

Vill. & PO Titrauda Distt. Bhagpat (UP).

Sohraj Shah

S/o Sh. Nank Singh

Aged about 49 years

B-1/86 Aman Vihar Near Sultanpuri,
New Delhi-86.



19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

Vijay Kumar

S/o Sh.Amrit Lal

Aged about 50 years
Vill. & PO Harsana Kalan
Distt. Sonipat Haryana.

Harish Kumar

S/o Sh. Jai Singh

Aged about 47 years

5/15 Jagjeevan Nagar, Loni Road,
Shahdara, Delhi-93.

Nahar Singh

S/0 Sh. Manphool

Aged about 54 years

37 New Jagarti Apartment, Vashundhra
Enclave, Delhi-96

Beenu Arora

W/o Sh. Manohar Lal

Aged 48 years, B-803, Sanik Colony,
Sector-49 NIT Faridabad (Haryana)

Jai Kishan

S/o Sh.Karan Singh, Aged 56 years
Village Sikrona Tahsil Ballabgarh
Distt. Faridabad (Haryana).

Jagdish Chander

S/o Sh. Dalip Singh

Aged about 48 years

H.No. 16/317, Najafgarh Road,
Bahadur Gargh, Jhajjar Haryana.

Rajkapoor

S/o Shyam Sunder

Aged about 50 years

7- Chhattar Pur, New Delhi-110074

Ajay Kumar Mittal (A.K.Mittal)

S/o Sh. S.L.Mittal, Aged about 48 years
R/o 209-A/A-5, Paschim Vihar,

New Delhi-63

Kishore Kumar Jha

S/o Sh. Satya Narayan Jha,
Aged about 54 years

R/o 180/93 Bhim Basti Jonapur,
New Delhi-47.

Kamlesh Gulati

D/o Late Sh. G.M.Gulati,
Aged about 53 years

R/o0 42/588, New Moti Nagar,
New Delhi.



29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

Kamlesh

W/o Jai Narayan

Aged about 50 years

B-124, Raja Vihar Samaypur Badli, Delhi.

Munni Rani

W/o Sh. Jagdish Parsad

Aged about 49 years

R/o E-320 East Babarpur Mandir Marg,
Shahdara, Delhi-32.

Neelam Gandhi

D/o Sh. Anup Lal Gandhi

Aged about 51 years

R/0 441/33 Tri Nagar, Onkar Nagar B
Delhi-35.

E.Lakshi

W/o Mr. K.Vinod

Aged about 53 years
C-16/174-C, Lawrence Road,
Keshav Puram,Delhi-35

Savinder Kaur

W/o S.M.P.S. Chadha

Aged about 52 years

R/o A-84 A, IInd Floor, Fateh Nagar,
Jail Road, New Delhi-18

Heeru Dingra

W/o Sh. Jagdish Kumar Dhingra
Aged about 48 years

R/o 14/14 Moti Nagar,

New Delhi-15

Savita Chugh,

W/o Sh. Sarvesh Kamal Chugh
Aged 46 years,

R/o 2B/31, Ramesh Nagar,
New Delhi-15

Shakuntla Devi

W/o Sh. Ajit Singh

Aged 49 years

R/o 381/5, Indra Colony Sonepat

Sushma Sachdev

W/o Sh. Yashpal Sachdev

Aged about 52 years

R/o DA-106 Sheesh Mahel Apartment
Shalimar Bagh, Delhi.

Neelam Kumari

W/o Praveen Kumar Sindwani
Aged about 50 years,

1633 Gali No Rajgarh Colony,
Delhi-110031



39. Kumud Gupta
W/o Sh. S.K.Gupta
Aged about 50 years
F-85 Nauroji Nagar, New Delhi-110029

40. Sahab Bux Singh
S/o Late Sh. Nanhey Singh
Aged about 54 years
A-58, Roshan Garden-II Najafgarh,
Delhi-43

41. Fareeduddin
S/o Late Sh. Shahzad Ali
Aged about 50 years
H.No. 399-B Gali No.7 Near Qasmija Massjid
Near Kardam Puri, Delhi-110094

42. R.P.Sharma
S/o Sh. Tek Chand Sharma
Aged about
N-169 Krishan Vihar, Delhi-110086

43. Desh Raj
S/o Sh. Om Parkash
Aged about 52 years
H.No. 115 Molar Bund Bader Pur
New Delhi-44

44. Nirmala
W/o Sh. Jagdish Prasad
Aged about 50 years
R/o 505 Arihant Residency
Ashinsha Khand-2 Plot No.2,
Indirapuram, Ghaziabad (UP).

45. Ritu Rani
W/o Sh. C.M.Alahawai
Aged about 52 years
20/3 Moti Nagar, Delhi-15

46. Devkaran Sharma
S/o Tick Ram
R/o H-3, Shivram Park, Nangloi,
New Delhi-41

47. Naveen Sharma
W/o late M.K.Sharma
R/o 8605, IIIrd Floor, Model Basti,
New Delhi.

48. H.S. Saini
S/o Sh. B.S.Saini
R/o H.No.281/A, Nehru Enclave,
Ali Pur, Delhi-110036. —-Applicants

(By Advocate: Ms.Akshita Rao for Mr.Naresh Kaushik)



Versus

1. Shri Anil Kumar Singh
Govt. of NCT of Delhi
Through its Development Commissioner-
Cum-Flood Secretary,
Department of Irrigation and Flood Control,
5/9, Under Hill Road, Rajpura Road, Delhi.

2. Shri O.P. Shrivastava
Chief Engineer
Irrigation and Flood Control Department (I&F),
Government of NCT of Delhi
4" Floor, ISBT, Kashmere Gate,Delhi. - Respondents

(By Advocate: Ms. Sarita Aggarwal)

ORDER(ORAL)

By Hon’ble Mr. S.N. Terdal, Member(J):-

In view of the order dated 24.12.2019 in W.P.(C) No. 13808/2019
passed by the Hon'ble High Court of Delhi, this CP is closed with liberty to
the petitioners to take recourse as per the law. Notices issued to the

respondents are discharged.

(Mohd. Jamshed) (S.N. Terdal)
Member(A) Member (J)

/mk/



